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Copy of technical approval letter dated 16.06.2025 is annexed 

herewith and marked with the “Letter R-1”.
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Copy of letter  No.  2141  dated 17.06.2025 to Joint  Secretary, 
Urban  Development   and   Housing   Department   is   annexed 
herewith and marked with the "Letter R/2".

Copy of letter no.  2769  dated  06.08.2025  reminder  to  Project 

Officer,   UD & HD   is  annexed  herewith  and  marked  with  the 

“Letter R/3”.
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Translated copy  

Office of Executive Engineer 
 
Urban  Development Division, Samastipur. 
E-mail ID-nagarvikashpramandalsamastipur@gmail.com 
Letter No.- 166,Date 16/06/2025 
 
To, 
Municipal Commissioner,  
Municipal Corporation Samastipur. 
 
Subject-Regarding administrative approval of the pond located in Ward No.-32 under Municipal 
Corporation Samastipur area for Jal Jeevan Hariyali Yojana. 
 
Reference : Superintending Engineer urban development circle, Darbhanga's letter no.-205 dated       
                      06.06.2025. 
 
Sir/Madam, 
 
With regard to the above subject and relevant letter, it is respectfully informed that technical 
approval of the estimate of the pond (Pokhar) located in Ward No.-32 under Municipal Corporation 
Samastipur area for Jal Jeevan Hariyali Yojana has been received. Which is as follows:- 
 

S.No Name of the scheme 
 

 
Amount of estimate 

01 
 

Construction of Pond Steps, Beautification, Lawn Benches 
& Pathway at Behind Durga Talkies at Ward No.-32, Under 
Nagar Nigam Samastipur 
 
 

38,99,800.00 

 
 
Therefore, the estimate of the above mentioned scheme is being sent for administrative approval. 

 

                                                                                                                            Executive Engineer 
                                                                                                      Urban  Development Division, Samastipur. 
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Translated copy  

Office of the Executive engineer , 

Urban development division ,Samastipur 

Date:21/04/2025 

Report 

 

Name of work - Construction of Pond step Beautification lawn Benches & Pathway at Behind 
Durga Talkies at Ward no 32 Under Nagar nigam Samastipur. 
 
The presented estimate has been prepared as per the order of the Municipal Commissioner 
of the Municipal Corporation, the amount of which is 3743300.00 (Thirty Seven Lakh Forty 
Three Thousand Three Hundred Rupees only). 
 
The said estimate is related to the construction of staircase ghats around the pond, in which 
the length of the staircase ghat is 56 meters and the width is 9.00 meters, the total number 
of piles is 54. First of all, after leveling the land and doing piling, after doing B/F/S and 
casting waist slab, provision has been made to lay checker tiles by doing step cutting. 
    The presented estimate has been prepared by analyzing the current scheduled rates of 
the Building Construction Department and Path Nirman Department on the updated rates 
of wages / materials / machinery. 
     Therefore, technical approval of the estimate is required. 
 
 

Junior engineer , Urban development division ,Samastipur 

Assistant Engineer, Urban development division ,Samastipur 

Executive engineer Urban development division ,Samastipur 
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ABSTRACT OF COST 

Date:21/04/2025 

Name of the scheme: Name of Work Construction of pondsteps beautification 

lawn Benches & Pathway at Behind Durga Talkies at Ward No 32 Under Nagar 

nigam 

Pond 

Technically Approved for Rs 38,99,800 /- (Rupees Thirty Eight la Ninety Nine Thousand Eight 
hundred.) only. 
Estimated amount :38,99,807 
 
JE, Nagar Nigam Samastipur 
 
AE, Nagar Nigam Samastipur 
 
EE ,Nagar Nigam Samastipur 
 
Assistant Engineer City Development Zone, Darbhanga 
 
Superintending Engineer City Development Zone, Darbhanga 
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Translated copy  

 

Office of Municipal Corporation, Samastipur 
Letter .- 2141,Date 17/06/2025 
 
To, 
 
Joint Secretary, 
Urban Development and Housing Department, Bihar, Patna. 
 
Subject: Regarding administrative approval on the proposed estimate of the pond located 
in Ward No. 32 under Municipal Corporation, Samastipur area for Jal-Jeevan-Hariyali 
Abhiyan. 
 
Reference : Executive Engineer, Urban Development Division, Samastipur's  letter no-166  
Date:16/06/2025 
Sir, 
 
With regard to the relevant letter on the above subject, it is to be said that an estimate has 
been prepared by the Junior Engineer, Urban Development Division, Samastipur for the 
beautification of the pond located in ward number-32 under the Municipal Corporation, 
Samastipur area, whose technical approval has been given by the Superintending Engineer, 
Urban Development Zone, Darbhanga, which requires administrative approval from the 
departmental level. 
 
Therefore, it is requested that under the Jal-Jeevan-Hariyali Abhiyan, please provide 
administrative approval and allocation in the light of the original estimate of the pond 
located in ward number-32 under the Municipal Corporation, Samastipur area. 
 
Sub-Total-01 (one) original estimate. 
 
                                                                                                         Municipal Commissioner, 
                                                                                               Municipal Corporation, Samastipur. 
                                                                                                               Date:17/06/2025 
Copy: Respectfully submitted to the Honorable Mayor / Deputy Mayor, Nagar Nigam, 
Samastipur for information. 
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Translated copy  

 

Office of Municipal Corporation, Samastipur 
Letter - 2769,Date 06/08/2025 
 
Office of Municipal Corporation, Samastipur 
 
To, 
 
Project Officer, 
 Urban Development and Housing Department, Bihar, Patna. 
 
 
Subject - Regarding granting administrative approval of the pond sent by Municipal 
Corporation, Samastipur for Jal-Jeevan Hariyali Abhiyan in the light of the application before 
the National Green Tribunal, Eastern Zone Bench, Calcutta. 
 
Sir, 
 
Regarding the above subject, it is to be said that by office letter no.-303, dated-22.01.2025 
and letter no.-2642, dated-28.07.2025, a request has been made for administrative approval 
of the pond under Jal-Jeevan-Hariyali Abhiyan. 
 
It is noteworthy that the case O.A NO.027/2025/EZ Ram Kumar V/s State of Bihar & Ors. 
filed in the National Green Tribunal (NGT) Eastern Bench Kolkata is pending, the hearing of 
which is being done continuously. 
 
Therefore, it is requested to kindly grant administrative approval. 
 
 
                                                                                                                Municipal Commissioner,                    
                                                                                                     Municipal Corporation, Samastipur. 
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